
GOVERNMENT OF INDIA 

MINISTRY OF FOOD PROCESSING INDUSTRIES 

RAJYA SABHA 

UNSTARRED QUESTION NO- 581 

ANSWERED ON - 23.07.2021 

  

IMPLEMENTATION OF PMKSY IN KARNATAKA 

 

581. SHRI IRANNA KADADI: 

 

Will the Minister of Food Processing Industries be pleased to state: 

(a) the details on the number of Mega and Mini Food Parks, Cold Chain Infrastructure and 

Food Testing Laboratories established under the Pradhan Mantri Kisan SAMPADA Yojana 

(PMKSY), State-wise including Karnataka; 

 

(b) the details of the financial allocation and the investment made to improve food 

processing infrastructure under the said scheme in Karnataka; 

 

(c) the details of the schemes under the Ministry for promoting processing of citrus fruits 

and details of the funds released to Karnataka under the same; and 

 

(d) whether Government has made any assessment of the number of farmers 

benefited/getting benefit from this scheme in Karnataka? 

  

ANSWER 

 

THE MINISTER OF STATE FOR FOOD PROCESSING INDUSTRIES 

(SHRI PRAHLAD SINGH PATEL) 

  

(a) to (d): Ministry of Food Processing Industries (MoFPI) has been implementing a Central 

Sector umbrella scheme – Pradhan Mantri Kisan SAMPADA Yojana (PMKSY) for overall 

growth and development of food processing sector across the country including in the state of 

Karnataka. The State-wise number of Mega Food Parks, Agro Processing clusters (Mini Food 

Parks), Integrated Cold Chains and Food Testing Laboratories approved/completed under 

respective component schemes of PMKSY is placed at Annexure-I. The details of such 

projects located in Karnataka along with estimation of farmers benefited is placed at 

Annexure-II. Citrus fruit based projects are also eligible for assistance under PMKSY. 

          As part of Aatmanirbhar Bharat initiative, MoFPI is implementing centrally sponsored 

"PM Formalization of Micro Food Processing Enterprises (PMFME) Scheme" for providing 

financial, technical and business support for upgradation/ setting up of two lakh micro food 

processing units based on One District One Product (ODOP) approach in a period of five years 

from 2020-21 to 2024-25 with an outlay of Rs. 10,000 crores. Out of this, a total of 10,784 

units have been allocated to Karnataka for next five years.  Lime/ Lemon has been identified 

as ODOP for Vijaypara district in Karnataka and Rs. 33.73 Cr. have been released to the State 

under the scheme so far.  

  

***** 
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ANNEXURE-I 

ANNEXURE REFERRED TO IN REPLY TO PART (a) TO (d) OF THE RAJYA 

SABHA UNSTARRED QUESTION NO. 581 ANSWERED ON 23.07.2021 ON 

IMPLEMENTATION OF PMKSY IN KARNATAKA. 

  

State-wise number Mega Food Parks(MFP), Agro Processing clusters (Mini Food Parks), 

Integrated Cold Chains and Food Testing Laboratories(FTL) approved/completed under 

respective component schemes of PMKSY  

  

Sl. 

No. 
STATES /   UTs Mega Food Park Cold Chain 

Agro Processing 

Clusters 

Food Testing 

Laboratories 

1 ANDHRA  PRADESH  3/2 28/7 1/0 4/1 

2 ARUNACHAL PRADESH    1 1/1 1/0 0 

3 ASSAM 1/1 2/2 6/0 6/3 

4 BIHAR 2 6/3 1/0 0 

5 CHHATTISGARH 1/1 2/2 1/0 0 

6 GOA 0 0 0 0 

7 GUJARAT 2/1 28/19 5/1 17/12 

8 HARYANA 2 19/10 2/0 15/13 

9 HIMACHAL PRADESH    1/1 16/10 1/0 3/1 

10 JHARKHAND 0 0 0 1/1 

11 KARNATAKA 2/1 16/11 4/0 9/6 

12 KERALA 2/1 6/3 2/0 7/2 

13 MADHYA  PRADESH    2/2 12/6 4/0 8/4 

14 MAHARASHTRA 3/2 62/52 12/3 26/20 

15 MANIPUR 1 1/1 0/0 2/1 

16 MEGHALAYA 1 0 1/0 0 

17 MIZORAM 1/1 2/2 0 0 

18 NAGALAND 1 3/1 0 1/1 

19 ODISHA 2/1 4/2 0 4/2 

20 PUNJAB 3/2 23/16 3/0 9/4 

21 RAJASTHAN 2/1 15/11 2/0 1/1 

22 SIKKIM 0 0 0 2/1 

 23 TAMIL   NADU 1 17/9 10/0 20/12 

24 TELANGANA 2/1 12/5 1/0 5/3 

25 TRIPURA 1/1 0 0 1/1 

26 UTTAR  PRADESH  0 26/16 3/2 9/7 

27 UTTARAKHAND 2/2 30/22 1/0 5/2 

28 WEST  BENGAL 1/1 13/8 0 10/7 

29 ANDAMAN   & NICOBAR  0 2/1 0 0 

30 CHANDIGARH 0 0 0 0 

31 
D&N   HAVELI and 

DAMAN   & DIU 
0 0 1/0 0 

32 DELHI 0 0 0 8/8 

33 JAMMU & KASHMIR 1 7/6 1/1 3/1 

34 LADAKH 0 0 0 0 

35 LAKSHADWEEP 0 0 0 0 

36 PUDDUCHERY 0 0 0 0 
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 ANNEXURE-II 

 

ANNEXURE REFERRED TO IN REPLY TO PART (a) TO (d) OF THE RAJYA 

SABHA UNSTARRED QUESTION NO. 581 ANSWERED ON 23.07.2021 ON 

IMPLEMENTATION OF PMKSY IN KARNATAKA. 

  

Details of project approved in Karnataka under component schemes of PMKSY: 

(Rs. in Cr.) 

Sl. 

No 

Scheme 

No. of 

projects 

Approved 

Total 

Project Cost  

Grants –in–

aid Approved 

Farmers expected to 

be benefited from 

these projects (In 

Nos.) 

1 
Mega Food Park  

2 258.16 100 25000 

2 Integrated Cold Chain and 

Value 

Addition     Infrastructure 

16 430.83 110.97 152832 

3 Infrastructure for Agro-

processing Clusters 

4 96.41 29.27 16000 

4 Creation / Expansion of Food 

Processing &   Preservation 

Capacities 

19 249.22 70.24 11875 

5 Creation of Backward & 

Forward Linkages 

3 53.2 14.09 11000 

6 Food Safety and Quality 

Assurance Infrastructure  

 

9 46.72 177.13 0 
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